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All ahabad this the _l1l4th, day of _November 1996

B e ——

Hon'ble Dr. fi,K. Saxena, Member ( J
Hon'ble Mr. D,S5. Baweja, Menber

Ishwar Chandra Mishra, A/a 42 years S/o Late Shri Shiv
Dayal Mishra, h/o R.B.-I1I, 810B, Near Central School,
Kailway Golony, Jhansi. |

&I"I..I CANT ;L

By Advocate Sri K.K. Nigam,
Ver sus

ls Union of India through General Manager, Central
Railway, Bombay.

2. Divisional Kailway Manager, Central Railway, Jhansi,

R ESPOND ENTS,.

6 RDER ( oral )

B Hon'ble Dr. Biﬁ\l §§§gna, JQM,:
The applicant - Ishwar Chandra Mishra has

filed this O.A. to seek the relief that the respondents
be directed to determine his seniority. The matter was
at the stage of adnission when Sri Shailendra Srivastava

proxy counsel to Sri Rh.K. Nigam, counsel for the applicant

informed that the applicant does not want to proceed with
the case and, therefore, the O.A, be disnissed as not

pressed. The reason assigned is that the department has |
al ready detemined the seniority. In view of these factls, ,

the O.A. is disnissed as not preseed. No order as to cost.
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